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by the local ‘“Wecights and Measures”
officials of the State Governments by
checking the records of sales, stock receipts,
stock on hand etc. State Governments are
being requested to intensify such checks.

Anti-Cholera Vaccine for Bangla Desh
Refugees

5207. SHRI R. R. SINGH DEO:
Will the Minister of HFALTH AND
FAMILY PLANNING be plea‘cd to state :

(a) whether the attention of Govern-
ment’s has been drawn to a report in the
Times of India of the 13th June, 1971
saying that Air India took only two days to
clear 72 huge packages of anti-cholera
vaccine received from France and the UAR
for the Bangla Desh refugees ;

(b) whether Government have received
any report in this regard ;

(c) whether the vaccine, because of
exposure to the sun have been rendered
useless complctely ; and

.(d) whether any action is being taken
against the persons held responsibic for
negligence of their duties ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA): (a) 1o (c). 72 packages of
anti-cholera vaccine were received at Palam
Airport, New Delhi on the morning of the
11th June, 1971 by Air India from Bombay.
A few packages of the vaccine were damaged
and required re-packing under the supervision
of Customs and security staff. Accordingly,
the damaged packages w~ere repacked and
the entire consignment was despatched to
Cal~utta on the 14th June, 1971. In the
meantime, the consignments were kept in a
cooi place. The vaccine was not rendered
useless.

(d) Does not arise.

Development of Fishing Harbour at
Colombo and Trincomalee in
Ceylon by USSR

5208. SHRI R. R. SINGH DEO:
Will the Minister of EXTERNAL ABFAIRS
be pleased to state : *

(@) whether acceptance of the offer by
the Soviet Union for developing fishing
harbour at Colombo and Trincomalee
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in Ceylon would lead to tension in the
Indian Ocean ;

(b) whether it amounts to violation of
the Lusaka Confercnce decisions ; and

(c) if so, the reaction of Government of
India in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) As
far ag our information goes there has not
been any offer by the Soviet Union for
developing fishing harbours at Colombo and
Trincomalee in Ceylon, nor of the accep-
tance of any such offers by the Ceylon
Government.

(b) and (c). Do not arise.

Idle Blood Plasma Plant in A.I.LM.S.
New Delhi

5210. SHRI V. N. P. SINGH :

SHRI N. K. SANGHI :

Will the Mintster of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether two blood plasma plants
gifted to Indian Red Cross Socicty by the
British Red Cross Society have been lying
idle in the All India Institute of Medical
Sciences, New Delhi for the last 8 years ;
and

(b) if so, what steps Government pro-
pose to take to ensure the running of thesc
plants and to augment the present availabi-
lity of blood-plasma ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : (a) These two plasma plants
were operated during the years 1965 and
1966 when all the available dry plasma was
processed and used by the Armed Porces
Blood Transfusion Centre. Since 1967, the
plants have not been used due to shortage
of voluntary blood donation as also there is
greater demand for fresh blood than dry
plasma.

(b) The plants are being re-assembled
in a new location in the All India Institute
of Medical Sciences and Hospital and will
be put to use to the extent that voluntary
blood donations make it possible.
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There is sufficient cquipment available
in the country for processing blood into
plasma but it cannot be utilised due to lack
of voluntary donors. Voluntarv organisa-
tions like the Indian Red Cross Socicty and
the Voluntary Blood Transfusion Service as
well as various Blood Banks are engaged in
nromotion of voluntary donations but the
response from the general pubiic has not
been encouraging.

Setting up Central Mental Research
Institute in Fastern India

$211. SHRI N. E. HORO : Will the
Minister of HFAITH AND FAMILY
PLANNING be pleased to state :

(a) whether Government have received
any representations regarding the need for
the establishment of  Central Mental
Research Institute in the Eastern part of
India : and

(b) if so, the rcaction of Government
thercon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPAD-
HYAYA) : (a) No, Sir.

(b) There is already a Central Govern-
mcni Hospital for Mental Diseases at
Ranchi, in the Eastern part of India, which
provides adequate facilities for trcatment
and research of Mental Discascs.
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